
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 839/(MAH)/2017

SHRI B.S.V- PRAKASH KUMAR
MEMBER (J)

SHRIV NAI,I,ASENAPATHY
MEMBER (T)

ATTENDENCE CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY T.A.W TRIBUNAL ON 22,11.2017

NAME oFTHE PARTIES: M/s. RBS Equities (lndia) Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 oI the Companies Act 1956
and 230 to 232 of the Companies Act, 20 13.

S, NO NAME DESIC'}NATION SIGNATURE

CORAM Present

ORDER

csp 837/230-23ZNCLTA4B/MAlV2ol7
CSP 83E/230-23ZNCLTA4B/MAHnor 7
csP 839/230-23ZNCLTA4BA[{ H,/2017

Wrongly on Board.

sd/-
V. NALLASENAPATHY
Member(Technical)

sd/-
B. S. V. PRAKASH KUI{AR
Member (Judicial)


